
IN THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
IN THE MATTER OF: 

ORIGINAL APPLICATION NO. 138 OF 2026 
 
ASHWANI KUMAR       APPLICANT 

VERSUS 
STATE OF UTTAR PRADESH & ORS.    RESPONDENT(S) 

 
WITH 

ORIGINAL APPLICATION NO. 60 OF 2026 
 
ASHWANI KUMAR       APPLICANT 

VERSUS 
STATE OF UTTAR PRADESH & ORS.    RESPONDENT(S) 

 
 

INDEX 
 

S.No Particulars 
Page 
No. 

1. 
Reply on behalf of Respondent No.2-District Magistrate 
Lucknow along with supporting affidavit. 

 

2. ANNEXURE-P/1-True copy of the Minutes of Meeting.  

3. 
ANNEXURE-P/2-True copy of the detailed Report by 
the Joint Committee. 

 

4. ANNEXURE-P/3-True copy of the monitoring report.  
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5. 
ANNEXURE-P/4-True copies of Photographs taken 
during the inspection. 

 

6. 
ANNEXURE-P/5-True copy of the permit obtained by 
Project Proponent.  

 
Date:28/03/2026  THROUGH 

 
  

 

Place: New Delhi     
  Priyanka Swami 

Advocate 
Standing Counsel For State of U.P  

F-13, Jangpura, New Delhi 
110014 
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